IN THE HIGH COURT OF

ORISSA,CUTTACK

Institution of Applications for issue of Certified

Copies.

Report on

:03-07-2026

Date

03.07.2026

WP (C) - COURT NO. |Oorder Dtd. 2026-07- |WRIT
46438/2026(03.07.2026 oo 0" o [U.P.BAG 5 oL o8 R ANCH2
1 WA- COURT NO. |Oorder Dtd. 2026-06-
46439/202603.07.2026 |7 o0 |B.DAS 5 oLD 30
46440/2026(03.07.2026 |WA-74/2026|G.D.MALLICK COURT NO. Order Dtd. 2026-07-
2 OLD 01
WP (C) - COURT NO. |Order Dtd. 2026-07- |WRIT
46441/2026(03.07.2026 |-, 22" . |P.K.PATRA 5 oL o1 R ANCH-S
WP (C) - COURT NO. |Order Dtd. 2026-06- |WRIT
46442/202603.07.2026 |, 7oo 0 K.K.BHUYAN 5 oLD 30 R ANCH-4
ABLAPL- PRAKASH COURT NO. |Order Dtd. 2026-06-
46447/2026/03.07.2026  |))03,5056 |cHANDRA DASH 2 OLD 30
1 BLAPL- COURT NO. |order Dtd. 2026-07-
46448/202603.07.2026 | 07" [BS SWAIN 5 oLn oo BATL-1
BLAPL- COURT NO. |Order Dtd. 2026-07-
46450/202603.07.2026 |, 5007 o |JN MOHANTY 5 oLD 05 BATL-2
ABLAPL- COURT NO. |Order Dtd. 2026-06-
46451/202603.07.2026 |, 270" IDEBASIS SAHOO 5 oLn 30
ABLAPL- COURT NO. |Order Dtd. 2026-06-
46452/2026/03.07.2026 7222 /2026 PK MOHANTY 5 OLD 30
1 ABLAPL- COURT NO. |order Dtd. 2026-06-
46453/2026/03.07.2026 7221/2026 HK PATRA 5 OLD 30 BAIL-1
1 ABLAPL- COURT NO. |Oorder Dtd. 2026-06-
46454/2026(03.07.2026 [, o0, |G ROUT 5 oL 30 BATL-1
1 ABLAPL- COURT NO. |Oorder Dtd. 2026-06-
46456/2026/03.07.2026 7193/2026 MR SAHOO > OLD 30 BAIL-1
1 ABLAPL- COURT NO. |Oorder Dtd. 2026-06-
46457/202603.07.2026 0070 o |J PRADHAN 5 oL 30
1 ABLAPI,- COURT NO. |Oorder Dtd. 2026-06-
46458/2026(03.07.2026 [, o0 |A PANDA 5 oL 30
1 ABLAPIL- COURT NO. |order Dtd. 2026-06-
46460/202603.07.2026 27700 MR SAHOO 5 oLD 30
|46461/2026(03.07.2026 |ABLAPL-  |J PRADHAN COURT NO. |Order Dtd. 2026-06- |BAIL-1




7174/2026 | 2 OLD 30

ABLAPL- COURT NO. |Order Dtd. 2026-06-
46463/2026(03.07.2026 /-0 " - |GR PATRA 5 oLD 20
' ABLAPL- COURT NO. |order Dtd. 2026-06-
46464/202603.07.2026 7700 o |GR PATRA 3 oLD 30
' ABLAPL- COURT NO. |Oorder Dtd. 2026-06-
46465/2026(03.07.2026 "V M NAYAK 3 oLD 30

ABLAPL- COURT NO. |Order Dtd. 2026-06-
46466/2026(03.07.2026 |V "0 IS SAMAL 3 oLD 20 BATL-2

ABLAPL- COURT NO. |Order Dtd. 2026-06-
46468/2026|03.07.2026 7167/2026 PK MOHANTY 3 OLD 30 BAIL-2

ABLAPL- COURT NO. |[Order Dtd. 2026-06-
46469/202603.07.2026 21" o |S MITRA 3 oup 30

ABLAPL- COURT NO. |Order Dtd. 2026-06-
46470/202603.07.2026  Z00 0 M MOHANTY 3 oup 30 BATL-2

ABLAPL- COURT NO. |[Order Dtd. 2026-06-
46471/202603.07.2026 | g/c 0, [PK BARIK 3 oip 30
' ABLAPL- COURT NO. |0rder Dtd. 5000-01-
46472/202603.07.2026 [/ o0 o |PK BARIK > oLD o1 BATL-2
' ABLAPL- COURT NO. |Oorder Dtd. 2026-06-
46473/2026(03.07.2026 | /o)c 0 o KR JENA > oLD 30
' ABLAPL- COURT NO. |Oorder Dtd. 2026-06-
46474/202603.07.2026 | - |S CHOUDHURY > oLD 30
' ABLAPL- COURT NO. |Oorder Dtd. 2026-06-
46475/2026|103.07.2026 6003/2026 RANI ROUT > OLD 30 BATL-1

ABLAPL- COURT NO. |Order Dtd. 2026-06-
46477/2026(03.07.2026 | 02> o KR JENA > onb 20 BATL-2

ABLAPL- COURT NO. |Order Dtd. 2026-06-
46478/2026(03.07.2026 |/ /o0 o MR SAHOO Ts 20

ABLAPL- COURT NO. |Order Dtd. 2026-06-
46479/202603.07.2026 200 |RK BARIK Te 30
' ABLAPL- COURT NO. |0rder Dtd. 2026-06-
46480/202603.07.2026  [\" 000 o |s HUSSAIN > oLD 30 BATIL-1
' ABLAPL- COURT NO. |Oorder Dtd. 2026-06-
46481/2026(03.07.2026  [Jo/'" " . |S CHOUDHURY 5 onD 30
' ABLAPL- COURT NO. |order Dtd. 2026-06-
46482/2026(03.07.2026 ([l " - |AK MOHANTY 5 onD 30

ABLAPI— COURT NO. |order Dtd. 2026-06-
46483/202603.07.2026 27/~ o |RR NAYAK 5 onb 30

COPET- COURT NO. |[Order Dtd. 2016-10-
46485/202603.07.2026 |0 00, S K SAMIM o3 o

BICHITRA
46489/202603.07.2026 ??2253626 NARAYANA ggURT NO. ggder Dtd. 2026-06-
SATAPATHY

. ABLAPL- AMLAN SHAKTI COURT NO. |Order Dtd. 2026-05-
46490/2026(03.07.2026  [c oo (o > onD 20




46491/2026(03.07.2026 §§§22;2025 S.K.BEHERA CogRT MO gider Dtd. 9999-12- nRIT
46492/2026(03.07.2026 ?gég;;2025 S.K.ROUTRAY COUKT MO gider Dtd. 9999-12- WRIT
46493/2026(03.07.2026 ggé§>5025 K.C.SAMAL COURT NO. [Order Dtd. 2026-06- WRIT
46495/2026(03.07.2026 §§§5}5025 R.C.MALLICK gogig NO. ggder Dtd. 2026-06- giiECH_3
46501/2026|03.07.2026 ?gé8;;2026 S C DAS COURT NO. Order Dtd. 2026-07-
46502/2026/03.07.2026 Tg£2;;2026 R.K. SAHU ggURT NO. ggder Dtd. 2026-06- gEiECH—B
46503/2026|03.07.2026 ?Eégi;2026 R.K. BARIK COURT NO. Order Dtd. 2026-06-
46504/2026(03.07.2026 ?géi;;2026 R. K. BARIK COURT NO. lOrder Dtd. 2026-06- WRI
46505/2026(03.07.2026 ?Eég%;2026 R.K. BARIK ggURT NO. gﬁder Dtd. 2026-06- gi;ECH_S
46506/2026(03.07.2026 ?gé§;;2026 N. K. ROUT SSURT NO. ggder Dtd. 2026-06-
46507/2026(03.07.2026 52252556 B.SINGH ggURT NO. ggder Dtd. 2026-06-
46509/202603.07.2026 52252356 B.SINGH ggURT NO. Sgder Dtd. 2026-06-
46510/2026(03.07.2026 §§g§5;026 C.RANA COURT NO. Order Dtd. 2026-07-
46511/202603.07.2026 §§g§3;026 P.K.ROUTRAY SgURT NO. ggder Dtd. 2026-07-
46512/202603.07.2026 | -oCeC  |P.K.DAS COURT NO. (Order Dtd. 2026-07-
46513/202603.07.2026 ?gégg;2026 R. C. MALLICK SOURT MO ?Zder Dtd. 2026-07-
46514/202603.07.2026 g "C" - M.D.BISWAL COURT NO. Order Dtd. 2026-07-
46515/202603.07.2026 ?gégé;2026 R.C. MALLICK COURT NO. |Order Dtd. 2026-07- WRIT =~




46516/2026(03.07.2026 §§§235026 K.R.JENA COURT O gider Dtd. 2026-07-
46517/2026(03.07.2026 §§§g35026 S.K.SAMAL ggURT NO. gider Dtd. 2026-07-
46518/202603.07.2026 §§2¥35026 P.MUDULI COURT KO- ?gder Dtd. 2026-07-
46519/2026(03.07.2026 ?Ség;;2026 G. N. SETHT ZOURT NO. ggder Dtd. 2026-07-
46520/2026(03.07.2026 222335026 K . SAHOO COURT NO. gider Dtd. 2026-07-
46521/202603.07.2026 §f§;2026 H.K.PANDA gogig NO. gider Dtd. 9999-12-
46522/2026(03.07.2026 ?gig;;2026 P. L. MISHRA SOURT O ggder Dtd. 2026-07- WRIT
46523/2026(03.07.2026 §§§;2026 A.MOHANTY COURT NO. Order Dtd. 9999-12-
46524/2026(03.07.2026 f§g§5025 S.BARIK gOURT NO. ?Eder Dtd. 2026-08-
46525/2026(03.07.2026 ?géii;2026 K. NAYAK gOURT NO. ggder Dtd. 2026-07- giiECH—3
46526/2026(03.07.2026 232;2026 EgiiiR KANTA iOURT NO. ggder Dtd. 2026-06-
46527/202603.07.2026 322235025 P.K.RATH gogig NO. ggder Dtd. 2025-10-
46528/2026(03.07.2026 Z§85§Z£6 H.K.MOHANTA gOURT NO. 2ider Dtd. 2026-07-
46529/202603.07.2026 222525;6 S.P.SAHOO COURT NO. ?gder Dtd. 2026-08-
46530/202603.07.2026 §§§235026 CaNDRA COURT MO gider Dtd. 2026-07-
CHHINCHANI
46531/2026(03.07.2026 §§E§;2024 B.K.MISHRA Sogig NO. gfder ptd. 9999-12-
M/S ATUL

46532/202603.07.2026 232335026 iﬁéiﬁggf . COURT 1O, 2Zder Dtd. 2026-07-
| DHAL

46533/202603.07.2026 22233;026 géipiggg , Sogig NO. 2Zder Dtd. 2026-07-




1 A.SAHOO, A.
DHAL
1 M/S ATUL
CONTC- TRIPATHY , COURT NO. |Order Dtd. 2026-07-
46534/2026/03.07.2026 | o0 5006 |n.sanoo, A. O 2 OLD 24
DHAL
1 M/S ATUL
CONTC- TRIPATHY , COURT NO. |Order Dtd. 2026-07-
46535/2026103.07.2026 | )oc h006 |n.sanoo, A. O 2 OLD 24
DHAL
1 M/S ATUL
CONTC- TRIPATHY , COURT NO. |[Order Dtd. 2026-07-
46536/2026/03.07.2026 | o0 5006 |n.sanoo, A. O 2 OLD 24
DHAL
1 CRLMC- COURT NO. |order Dtd. 2026-06- |CRIMINAL
46537/202603.07.2026 |00 o M. MOHANTY C. > onb 0 rse
1 WA- COURT NO. |order Dtd. 2026-06- |WRIT
46538/202603.07.2026 |Z o o0, [M.DAS C. 5 oL 30 ADDEAL
- FAO- COURT NO. Order Dtd. 2026-09- |[15C:
46539/2026/03.07.2026 N.K.ROUT C. . . APPEAL
22/2026 23 09
SEC.
WP (C) - COURT NO. Order Dtd. 2026-07- |WRIT
46540/202603.07.2026 |/ oo, 0 M. K. PATI C. o3 o1 R ANCH-4
WP (C) - COURT NO. |Order Dtd. 2026-08-
46541/202603.07.2026 | /oo, 0 [B.M.SARANGI  [C. o3 o
WP (C) - COURT NO. |Order Dtd. 2026-07-
46542/202603.07.2026 | /o o0 ) 5.C.DAS C. 3 o1
WP (C) - COURT NO. |Order Dtd. 2026-07-
46543/202603.07.2026 | /-g2 ", IN.MALLICK C. 53 o1
1 WRIT
WP (C) - COURT NO. |Order Dtd. 2026-07- |[BRANCH
46544/202603.07.2026  |/c 70", 0 |A.MOHANTY C. 53 o1 (DTVTSTON
BENCH-3)
WP (C) - COURT NO. |Order Dtd. 2026-07-
46545/202603.07.2026 | /-c20" ) |A. SUHAIL C. o3 05
1 WP (C) - COURT NO. |order Dtd. 2026-07- |WRIT
46546/202603.07.2026 |/, 2 /C. R. NAYAK [C. o3 05 R ANCH-1
1 WP (C) - COURT NO. |Oorder Dtd. 2026-08-
46547/202603.07.2026 |/ o027, 0 S K. MISHRA [C. o3 o1
1 WP (C) - COURT NO. |Oorder Dtd. 2026-07-
46548/202603.07.2026 |/ 00" [B. N. SARANGI C. o3 o1
WP (C) - COURT NO. |Order Dtd. 2026-07- |WRIT
46549/202603.07.2026 |1, 27,70 |S. PANDA C. o3 o1 R ANCH-
WP (C) - COURT NO. |Order Dtd. 2026-07- |WRIT
46550/202603.07.2026 |39, /5094 S-PANDA C. 23 01 BRANCH-6
[46551/2026(03.07.2026 (WP (C) - (G.D. MALLICK |C. COURT NO. [order Dtd. 2026-07- |[WRIT




16762/2026 23 01 BRANCH
(DIVISION
BENCH-2)
WP (C) - COURT NO. |Order Dtd. 2026-07- |WRIT
46552/2026103.07.2026 |, 50055 /505 |G- D. MALLICK 23 01 BRANCH-5
WP (C) - COURT NO. Order Dtd. 2026-07- |[WRIT
46553/2026(03.07.2026 | /ooy’ 0 M. K. PATI o3 o1 R ANCH-4
CMP- COURT NO. Order Dtd. 9999-12-
46554/2026(03.07.2026 |5 " [P.C.DAS > onb 31
CMP- COURT NO. |Order Dtd. 2026-07-
46555/2026(03.07.2026 |00, 0, . |D.BARIK > onb o1
BLAPL- COURT NO. Order Dtd. 2026-07-
46556/2026103.07.2026 |_/'oc © o o |S.R.SAHOO > oLD 05
BLAPL- COURT NO. |order Dtd. 2026-07-
46557/2026(03.07.2026 |_ oo 0o . |S.NAYAK > oLD 05 BATL-1
' BLAPL- COURT NO. |Oorder Dtd. 2026-07-
46558/202603.07.2026 |o 2o 0 o |P.K.MOHANTY > oLD o
' JCRLA- COURT NO. |order Dtd. 9999-12- |CRIMINAL
46559/202603.07.2026  [yc 0> B. DAS : i ADDEAL
' BLAPL- COURT NO. |0rder Dtd. 2026-07-
46561/2026(03.07.2026 o1 © o |A.K.BEHERA 5 05
BLAPL- COURT NO. |order Dtd. 2026-07-
46562/202603.07.2026 |/ o0 o (C.R.MOHANTY : 05
BLAPL- COURT NO. |order Dtd. 2026-07-
46563/202603.07.2026 | .1 0 o |R.SETHI 5 o
BLAPL- COURT NO. |order Dtd. 2026-07-
46564/202603.07.2026 | 'S0 |B.R.MOHANTY : o
' BLAPL- COURT NO. |0rder Dtd. 2026-07-
46565/202603.07.2026 |_ oo 00 o [K.SAHOO : 05 BATL-2
' BLAPL- COURT NO. |Oorder Dtd. 2026-07-
46566/202603.07.2026 |- Zo "o o |M.MOHANTY : o BATL-2
' ABLAPI,— BIJAY KUMAR COURT NO. |order Dtd. 2026-07-
46568/202603.07.2026 [ 0r0 5026 |BERERA 2 OLD 02
BIBHUTI
46569/202603.07.2026 23253;026 RANJAN Sogig NO. ggder ptd. 2026-07-
MOHANTY
BLAPL- COURT NO. |Order Dtd. 2026-07-
46570/2026/03.07.2026 5054/2026 P.C.DASH > OLD 02 BAIL-1
A MOHANTY
46571/202603.07.2026 §§g§35026 (ASWINT KU. EOURT NO. ?gder ptd. 2026-07- i?;gINAL
MOHANTY)
A MOHANTY
46572/202603.07.2026 555235026 (ASWINI KU. ZOURT NO. ?gder btd. 2026-07-
MOHANTY)
WP (C) - COURT NO. Order Dtd. 2026-07- |WRIT
46573/2026(03.07.2026 |/ o000 |SM SINGH c 05 R ANCH-5




BLAPL- COURT NO. Order Dtd. 2026-05-

46576/202603.07.2026 ;54075056 |J K DIGAL C. ‘ 13 BAIL-1

ABLAPL- COURT NO. |Order Dtd. 2026-06-
46577/2026(03.07.2026 [ ' o [K.NAYAK C. 5 oLD 15

ABLAPL- COURT NO. [Order Dtd. 2026-05-
46578/2026|03.07.2026  [.o/'g S0, o [R.R.NAYAK C. 5 oLD 20

ABLAPL- COURT NO. [Order Dtd. 2026-06-
46579/2026(03.07.2026 [, " ' - |J.PRADHAN C. 5 oLD 15

ABLAPL- COURT NO. [Order Dtd. 2026-06-
46580/2026(03.07.2026 [ .o ' o [K.NAYAK C. 5 oLD 5

RVWPET- COURT NO. |Order Dtd. 2026-06- |CIVIL
46581/2026(03.07.2026 | > oo |T.N.CHOUDHURY |C. 5 OLD s REVISTON

ABLAPL- COURT NO. |Order Dtd. 2026-06-
46582/2026(03.07.2026 [ ') o B.S.SWAIN C. 5 oLD 30

CRLMC- COURT NO. Order Dtd. 2026-07-
46583/2026(03.07.2026 | S/ o |T R DAS C. 5 OLD o1

CONTC- COURT NO. |Order Dtd. 2026-07-
46589/2026(03.07.2026 S 00 o M.R.BARIK C. 5 OLD 02

CONTC- COURT NO. Order Dtd. 2026-07-
46591/2026(03.07.2026 |J,o. o [K.N.SAHOO C. 5 OLD 02

CONTC- COURT NO. Order Dtd. 2026-07-
46592/2026(03.07.2026 |J,° "0 - [K.N.SAHOO C. 5 OLD 02

CONTC- COURT NO.
46593/2026(03.07.2026 |z 000, |S.DASH C. 5 OLD CONTEMPT

WP (C) - COURT NO. Order Dtd. 2026-07-
46595/2026|03.07.2026 |11 "), |S.K.MOHANTY  C. 5 oLD 02

WP (C) - COURT NO. Order Dtd. 2026-07- [WRIT
46598/202603.07.2026 |0 c0” 0 M.K.RATH C. 5 oLD 0o ERANCH-6

CRLMC- COURT NO. Order Dtd. 2026-07-
46599/2026(03.07.2026 |[-0"0 o |S.P.SAHOO C. 5> oLD o1

WP (C) - COURT NO. Order Dtd. 2023-05- [WRIT
46601/2026|03.07.2026 || o 05 0, [K.N.SAHOO C. 5 oLD 1c BRANCH-2

WP (C) - COURT NO. Order Dtd. 2026-07- [WRIT
46602/2026|03.07.2026 | Jo e’ 0 o [K.N.SAHOO C. 5> oLD 02 BRANCH-2

WP (C) - B. K. COURT NO. Order Dtd. 2026-07- [WRIT
46603/202603.07.2026 10791/2026 MOHARANA c 2 OLD 01 BRANCH-2

WP (C) - COURT NO. [Order Dtd. 2026-07-
46604/2026(03.07.2026 |1 05 o L. MOHANTY  C. 53 o8

WP (C) - COURT NO. Order Dtd. 2026-04-
46606/2026(03.07.2026 |, oc0 o0, |S.SUNANDINI  |C. . 53

WP (C) - COURT NO. |Order Dtd. 2026-09-
46609/2026|03.07.2026 |1 12 0, IS, R. SAHOO [C. 23 07

WP (C) - COURT NO. [Order Dtd. 2026-07-
46610/2026(03.07.2026  |1gooe 0, o [P.K.MOHANTY  |C. 53 02

[46613/2026(03.07.2026 (WP (C) - B. K.MOHANTY |C. COURT NO. |Order Dtd. 2026-07-




1 10970/2026 23 01
WP (C) - COURT NO. Order Dtd. 2026-07-
46615/2026(03.07.2026 |2 o S K.RATH 3 05
WP (C) - COURT NO. Order Dtd. 2026-07-
46618/202603.07.2026 /=02l |T. BAG 3 05
1 WRIT
WP (C) - COURT NO. Order Dtd. 9999-12- |BRANCH
46620/202603.07.2026 g0 0o 0, o |S.SAHOO N " (DTVISTON
BENCH-2)
WP (C) - COURT NO. Order Dtd. 2026-07-
46621/202603.07.2026  |/c .50, M. R. BARIK ] 05
1 WP (C) - COURT NO. |order Dtd. 2026-07- |WRIT
46624/202603.07.2026 |/ 02" [P K. MOHANTY . 05 R ANCH-1
1 WP (C) - COURT NO. |Oorder Dtd. 9999-12-
46625/202603.07.2026 g0 070, o |S.SAHOO N "
WP (C) - COURT NO. Order Dtd. 2026-07- |WRIT
46627/202603.07.2026 |/ 2cu" 0 [P, K. MOHANTY ] 05 R ANCH-S
1 WRIT
WP (C) - COURT NO. |Order Dtd. 9999-12- |BRANCH
46628/202603.07.2026 g0 020, o |S.SAHOO ] 31 (DTVISTON
BENCH-2)
WP (C) - COURT NO. Order Dtd. 9999-12- |WRIT
46631/202603.07.2026 g0 o0, o |S.SAHOO ] " R ANCH-3
WP (C) - COURT NO. Order Dtd. 9999-12-
46632/2026(03.07.2026 |00 "0 o |S.SAHOO ; i
WP (C) - COURT NO. Order Dtd. 2026-07- |[WRIT
46633/2026(03.07.2026 |70, =" [B.K. DAS ] o1 R ANCH-T
WP (C) - COURT NO. Order Dtd. 2026-06- |[WRIT
46634/202603.07.2026 |0 0,0 ) |A. MOHANTY . 30 R ANCH
1 WP (C) - COURT NO. |order Dtd. 9999-12- [WRIT
46635/2026(03.07.2026 |0 0 o |S.SAHOO N i R ANCH-1
WP (C) - COURT NO. Order Dtd. 2026-08- |[WRIT
46637/2026(03.07.2026 | 7o-73 " o |P. SAHOO 5 oe R ANCH-]
CMP- COURT NO. Order Dtd. 9999-12- |WRIT
46642/2026(03.07.2026 | \0 o |S.B.UDGATA 5 onD 31 R ANCH-3
CMP- COURT NO. Order Dtd. 9999-12-
46643/2026(03.07.2026 |0, 0o [R.MALLICK > onb "
CMP- COURT NO. Order Dtd. 2026-07-
46644/2026(03.07.2026 | o oo |S.R.SINGH > onb 05
[46645/2026(03.07.2026 (WP (C) - (G B PARIDA COURT NO. [order Dtd. 2026-07- |[WRIT




| 8520/2026 2 OLD 02 BRANCH-3
-.46646/2026 03.07.2026 ?22352521 S.K.SAHOO SQURT NO. Drder Drd. 20217047 parr-2
m46647/2026 03.07.2026 |50 o |H.K.MOHANTA COURT NO. Order Dtd. 9999-12-
m46648/2026 03.07.2026 §§§¥35026 B.R.SENAPATI COURT NO. (Order Dtd. 2026-07-
-l46649/2026 03.07.2026 ?5522;2026 K R JENA COURT MO ggder ptd. 2026-07- nRIT
ﬂ46650/2026 03.07.2026 Sﬁif;;026 B.DAS EOURT NO. ggder ptd. 2026-07-
m46651/2026 03.07.2026 25223;026 Y.DAS COURT NO. Order Dtd. 2026-07-
_l46652/2026 03.07.2026 :1;31;4%;6 R.K.MALLICK ZOURT NO. (g;der Dtd. 2026-07-
ﬂ46653/2026 03.07.2026 ?géié;2026 P MUDULI COURT NO. Order Dtd. 2026-07-
m46654/2026 03.07.2026 E§Eg§;6 A ®.ROUL EOURT NO. 8§der Dtd. 2026-07-
d46655/2026 o 2532356 N COURT NO. |Order Dtd. 2026-07-
m46656/2026 03.07.2026 ?5522;2026 D SAMAL gOURT NO. gider Dtd. 2026-07- giiECH_6
_46657/2026 o 5532356 o COURT NO. |Order Dtd. 2026-07-
ﬂ46658/2026 03.07.2026 2232356 B.P.TANGA COURT NO- ggder Dtd. 2026-07-
-l46659/2026 03.07.2026 ?géié;zoz6 B DAS COURT MO 8§der Dtd. 2026-07- nRIT
_.46660/2026 o o qugég)l;2o26 IR C1:OURT NO. glzrder Dtd. 2026-07-
m4666l/2026 03.07.2026 ?géii;2026 A K JATI COURT NO. (Order Dtd. 2026-07-
la6663/202603.07.2026 ?5522;2020 D SAMAL SOURT NO. ggder Dtd. 2026-07- nRIT
|46664/2026(03.07.2026 (WP (C) - B R SENAPATI COURT NO. [order Dtd. 5000-01- [WRIT




118926/2020 | 1 01 BRANCH-2
WP (C) - COURT NO. |order Dtd. 2026-07- |[WRIT
46665/2026(03.07.2026 | oo~ /B R SENAPATI ] 05 R ANCH-2
WP (C) - COURT NO. Order Dtd. 2026-07- |[WRIT
46667/202603.07.2026 |/ o0 o |D PALAI ] 05 R ANCH-2
CONTC- COURT NO. Order Dtd. 2026-07-
46668/202603.07.2026 |00 [P K DAS N 05
CONTC- COURT NO. Order Dtd. 2026-07-
46669/2026(03.07.2026 | S, 007 o |S SAHU N 05
ABLAPIL- COURT NO. Order Dtd. 2026-06-
46670/2026(03.07.2026 [ /0 |S.K.SWAIN N 25
ABLAPIL- COURT NO. Order Dtd. 2026-06-
46671/2026(03.07.2026 | 70 [B.K.DAS N 30
ABLAPL- COURT NO. Order Dtd. 2026-06-
46672/2026(03.07.2026 |5 W~ - [R.K.MALLICK ] os BATL-2
' ABLAPL- COURT NO. |0rder Dtd. 2026-06-
46673/2026(03.07.2026 |5 77 - |D.P.DASH N 30 BATIL-1
' CONTC- COURT NO. |order Dtd. 2026-07-
46674/2026(03.07.2026 |7, " . |P K PRADHAN ] o1
' ABLAPL- COURT NO. |Oorder Dtd. 2026-06-
46676/2026(03.07.2026 /o0 [KR JENA ] 30
ABLAPIL,— COURT NO. |order Dtd. 2026-06-
46679/2026(03.07.2026 [c ' D K BEHERA > onb 0
WP (C) - COURT NO. Order Dtd. 2026-07- |[WRIT
46682/2026(03.07.2026 |1..="" ., |J.P.KAR o 08 RANCH-1
BLAPL- COURT NO. Order Dtd. 2026-07-
46691/2026(03.07.2026 | 20" o [R.K.MALLICK e 05
WP (C) - COURT NO. Order Dtd. 2026-07-
46696/2026(03.07.2026 |1, o |T.K.NAYAK oe 05
WRIT
CHIEF
WP (C) - .. lorder Dtd. 9999-12- |BRANCH
46697/2026(03.07.2026 |- 2" S K. SAHU gg§§$CE s/3] DTVISTON
BENCH-1)
CHIEF
WP (C) - .. /order Dtd. 9999-12- |WRIT
46698/2026(03.07.2026 |15 3 o T.K.NAYAK JUSTICE'S ;] R ANCH-1
COURT
WP (C) - COURT NO. Order Dtd. 9999-12-
46699/2026(03.07.2026 | oo5 o |S.NAYAK oc 31
WP (C) - COURT NO. Order Dtd. 2026-07-
46701/2026(03.07.2026 |10, 0" [B.P.TANGA 20 23
' WP (C) - COURT NO. |order Dtd. 2026-07-
46702/2026(03.07.2026 1o, =" T .K.NAYAK 50 05

o




CHIEF

46706/202603.07.2026 ?gég%;2025 S.K.SAHU JUSTICE'S gfder Dtd. 9999-12-
COURT
CHIEF
WP (C) - . |order Dptd. 2026-07- [WRIT
46710/2026|103.07.2026 29685/2024 B. B. MALLICK JUSTICE'S 02 BRANCH-3
COURT
ABLAPL- COURT NO. |Order Dtd. 2021-10- |CRIMINAL
46711/2026(03.07.2026 [, | R SINGH 3 oip e s
BLAPL- COURT NO. |Order Dtd. 2026-07-
46715/2026(03.07.2026 | co " . |DP DASH s oL 05
' ABLAPL- COURT NO. |order Dtd. 2026-06-
46717/202603.07.2026 | o2 |G SAHOO 2 oL 20 BAIL-1
' WA- COURT NO. |Oorder Dtd. 2026-07- |WRIT
46718/2026(03.07.2026 | o 0o, M R ROUTRAY 2 oL o1 APPEAL
ABLAPL- COURT NO. |[Order Dtd. 2026-06-
46720/2026(03.07.2026 [0 0" " o |G SAHOO 3 ouD 30
ABLAPL- COURT NO. |Order Dtd. 2026-06-
46722/2026(03.07.2026 [ o0 . |G SAHOO 5 oLD 20
ABLAPL- COURT NO. |Order Dtd. 2026-06-
46723/2026(03.07.2026  [J7 " o |G SAHOO 3 oip 20 BATL-1
ABLAPL- SANTOSH KUMAR COURT NO. |Order Dtd. 2026-06-
46725/2026(03.07.2026 | oot A C 3 oup 30
' WA- COURT NO. |Oorder Dtd. 2026-07-
46726/2026(03.07.2026 |, oo, M R ROUTRAY s oL o
' CRLMC- COURT NO. |Oorder Dtd. 2026-06-
46729/2026(03.07.2026 |, 0 D SAMAL s oL 55
WP (C) - COURT NO. Order Dtd. 2026-06- |[WRIT
46737/2026(03.07.2026 )., % |S.R. BARIK 2 oL 3 ERANCH-
WP (C) - COURT NO. Order Dtd. 2026-06- [WRIT
46739/2026(03.07.2026 )., |P. K. MISHRA s oL 3 R ANCH-S
WP (C) - COURT NO. Order Dtd. 2026-07- |WRIT
46740/2026(03.07.2026 |/ o3’ o) |S. MOHRANA 3 oip o R ANCHT
BLAPL- COURT NO. |Order Dtd. 2026-07-
46741/202603.07.2026 |_/ 200 M DAS 3 oip 05
BLAPT— COURT NO. Order Dtd. 2026-07-
46742/2026/03.07.2026 5053/2026 HK PATRA 3 OLD 02
BLAPL- COURT NO. |Order Dtd. 2026-07-
46743/2026(03.07.2026 | .o o |S DASH 3 oip o
WP (C) - COURT NO. |Order Dtd. 2026-07- |WRIT
46744/202603.07.2026 | oo 0”0 1S.C.DASH 3 oup o1 R ANCH-S
WP (C) - COURT NO. Order Dtd. 2026-06- [WRIT
46745/2026(03.07.2026 oo o D SWAIN 3 oip s R ANCHT




46746/202603.07.2026 325;2026 S.K.SAMAL c.o. gogig NO. ggder btd. 2026-06-
46747/2026(03.07.2026 ?gégé;2026 S.K. SAHOO  [C.O. ggURT NO. ggder btd. 2026-07-
46756/202603.07.2026 ?8253;026 U.K.PANDA c.o. ggURT NO. ggder brd. 2026-07-
46770/2026(03.07.2026 ?512;;2026 R.N.BEHERA  [C.O. SSURT NO. ggder brd. 2026-07-
46788/2026(03.07.2026 ??g§§35025 PC DASH c.o. igURT NO. ggder btd. 2025-07-
46789/202603.07.2026 S§j¥§626 B.DAS c.o. gSURT NO. ggder btd. 2026-06-
46443/2026(03.07.2026 ?S£Z;;2026 gii:i;ﬁsgAIK GENERAL gﬁder btd. 2026-06-
46444/2026(03.07.2026 ?2582;2026 g;i;iiAiUMAR GENERAL Petition
46445/202603.07.2026 §g§§35026 §§§§EI§UMAR GENERAL ggder ptd. 2026-07-
l46446/202603.07.2026 qugégé;zo% KABITA PATRA |GENERAL ggder ptd. 2026-07- QELTICHQ
46449/202603.07.2026 ?ié§;;2024 iiggiMALA GENERAL Entire Document gii;CH_S
46455/2026(03.07.2026 qugég;;zo% NIRANJAN HOTA |GENERAL ggder btd. 2026-06-
46459/2026(03.07.2026 r’fgégé;m% NIRANJAN HOTA |GENERAL gzder btd. 2026-06- gggw—eﬁ
46462/2026(03.07.2026 ?53(3)1;2026 NIRANJAN HOTA GENERAL %der btd. 2026-06- VB\]E\ETCH_S
46467/2026(03.07.2026 ??2252626 :?ﬁgéT PRASAD | -pNERAL Entire Document
46476/202603.07.2026 ?§§g§;2012 :iiﬁgSWAR GENERAL Entire Document

WRIT
46484/2026(03.07.2026 g§é§>5015 giggéRANJAN GENERAL Entire Brief ?§?$§§ION

BENCH)
46486/2026(03.07.2026 ?2?5;511 ziiggSWAR GENERAL Entire Document




46487/202603.07.2026 ?2?53;011 giiggSWAR GENERAL Entire Document
16488/202603.07.2026 |50 0D TIOPIRANIAN - oenmrar Order Dtd. 2023-08- WRIT |
46494/2026(03.07.2026 |12 (217 JOUAS FANIAN lepnpRar, Order Dtd. 2026-05- WRIT
46497/202603.07.2026 ggéi>;026 ?giig;H GENERAL gfder brd. 2026-07- e ANCHA1
46498/2026103.07.2026 717 BSUSRENPR lcENERAL Oraer Drd. 2026-07-
46499/202603.07.2026 ?gégg;2026 osrme " |GENERAL Order Dtd. 2026-07- WRIT
WRIT
46500/2026(03.07.2026 25522;2025 PRATIMA NAYAK |GENERAL ?ider Dtd. 2025-12- %E?gigION
BENCH-3)
46508/2026(03.07.2026 ?5é§é;2024 ﬁiﬂgJ KUMAR | cpNERAL gider Dtd. 2026-05-
46560/202603.07.2026 ?EZ?¥525 SRIKANTA SAHU GENERAL gzder Dtd. 2026-06-
46567/202603.07.2026 oo 8n o | PRORTR FUMAR opyprar Order btd. 2026-04-
46636/202603.07.2026 §§§;2007 SEEEQ;A KUMAR | cENERAL Entire Order
e R T el e B
46640/202603.07.2026 | TheeCo o BLSTRNATE loenmRar order brd. 2026-07-
46641/202603.07.2026 ?52;2007 gg;gigA KUMAR | opNERAL Entire Brief
46662/202603.07.2026 §§§;2007 QEEEQ;A KUMAR | cEnNERAL iiiiiﬁistith
46666/202603.07.2026 1000 oo SEERCET GENERAL Judgement. Dtd. 2024- WRIT
46675/2026[03.07.2026  |cRLMC- [KESHABA GENERAL Vakalatnama




306/2026 |KISHOR NAYAK
ABLAPL- DAKSHYESH Order Dtd. 2026-06-
46677/2026(03.07.2026 [ o.'c oo | nark  |CENERAL 25 BATL-2
' CRLMC- BIJAYALAXMI
46678/20261(03.07.2026 367/2026 MISHRA GENERAL Vakalatnama
' CRLMC- KESHABA
46680/202603.07.2026 S0 o0 | s Nayak |CENERAL Counter
' CRLREV- ASTT KUMAR Order Dtd. 2026-07-
46683/202603.07.2026 | 000 [T GENERAL 03
' CRLA- SANJIB KUMAR Order Dtd. 2026-06- |CRIMINAL
46684/202603.07.2026 o000 GENERAL e ADPEAL
' ABLAPL- HAREKRUSHNA Order Dtd. 2026-07-
46685/202603.07.2026 o o0 Do GENERAL o
WPC (OAC) - |MURALIDHAR Order Dtd. 2024-07-
46686/202603.07.2026 | oo o0 0T (Dol GENERAL T8 OA Branch
ABLAPL- SURYAKANTA Order Dtd. 2026-06-
46694/202603.07.2026 [0t o0 D GENERAL 30 BATL-1
' CMP- PRADIPTA
46735/202603.07.2026 |07 oo | ATy GENERAL
' ABLAPL- Order Dtd. 2026-06-
46574/202603.07.2026 22700 A K MOHANTY |GENERAL 25 BATL-1
' WP (C) - Order Dtd. 2023-01- |WRIT
46575/2026(03.07.2026 |7-o-0" 0 |P K JENA GENERAL 03 RANCH-1
WP (C) - Order Dtd. 2025-07- |WRIT
46584/2026(03.07.2026 |77, o0, |P K LENKA GENERAL 1 R ANCH-3
WRIT
WP (C) - ASHOK KUMAR Order Dtd. 2026-06- |BRANCH
46585/202603.07.2026 |} 5565 /5056 |SARANGT CENERAL 24 (DIVISION
BENCH-1)
WP (C) - Order Dtd. 2025-07- |WRIT
46586/2026(03.07.2026 |-, o0" P K LENKA GENERAL 1 R ANCH-
ABLAPL- BIJAY KUMAR Order Dtd. 2026-06-
46587/2026(03.07.2026 [ oot o0 o [ooite GENERAL 5
ABLAPL- Order Dtd. 2025-07-
46588/202603.07.2026 [, 707" 00 |S P DHAL GENERAL 1
CRLMC- SRINIBASH Order Dtd. 2026-06-
46590/2026(03.07.2026 o~ o [0l GENERAL 30
CRLMP- SRINIBASH Order Dtd. 2026-06-
46594/2026(03.07.2026 |10 o o 10Ty GENERAL 30
ABLAPL- Order Dtd. 2026-07-
46596/202603.07.2026 [ 0c o0 [K C RANA GENERAL oc BATL-1
CRLA- Order Dtd. 2026-07-
46597/202603.07.2026 |0, |AKASH PODDAR |GENERAL o
|46600/2026(03.07.2026  [cMp- P K MISHRA  |GENERAL Order Dtd. 9999-12-




877/2026 31
46605/202603.07.2026 oS0 P K JENA GENERAL Order btd. 2026-06-
46607/202603.07.2026 | (2060 IS SAMAL GENERAL order brd. 2026-05-
46608/2026(03.07.2026 ??2?5;526 A S PAUL GENERAL order brd. 2026-05-
46611/202603.07.2026 |0 0o o A S PAUL GENERAL Order btd. 2026-05-
l46612/2026 03.07.2026 ?§§252526 A S PAUL GENERAL ?ider btd. 2026-05- lgp1p9
46614/2026(03.07.2026 ?5222;2026 M R PADHI GENERAL ?ider btd. 2026-05- QE;ECH_S
46616/2026(03.07.2026 "¢ \Z)" M R PaDHI GENERAL Order brd. 2026-05
46617/2026(03.07.2026 ?5{35;2026 M R PADHI GENERAL ?ider btd. 2026-05- gii;CH_4
WRIT
46619/202603.07.2026 ?5252;2026 N K SATAPATHY |GENERAL order prd. 2026-05~ ?§?$§§ION
BENCH-1)
46622/202603.07.2026 ?gég;;2026 N K SATAPATHY |GENERAL order prd. 2026-05~ .
46623/2026(03.07.2026 ?gégé;2026 N K SATAPATHY [GENERAL ?ider Dtd. 2026-05-
46626/202603.07.2026 2?;25;526 B BEHERA GENERAL ?ider btd. 2026-05- lgp1p
l46629/2026 |03.07.2026 ?gégg;2026 M R PADHT GENERAL ?ider ptd. 2026-05-
46630/2026|03.07.2026 gié§>5026 C R MISHRA  |GENERAL Order Dtd. 2026-05- |WRIY
46681/2026(03.07.2026  |goo2i S N GAYA GENERAL Jrder brd. 2024-08-
46687/202603.07.2026 ?gsg3/1999 K N SAHOO GENERAL ?gder btd. 2004-07-
46688/202603.07.2026 | ¢oc .0 P K BARIK GENERAL Order Dtd. 2025-12- WRIT .
|46689/202603.07.2026 2535/1995 K N SAHOO GENERAL 2gder Dtd. 2008-03-




WA- Order Dtd. 2023-05- |WRIT
46690/2026(03.07.2026 |77 ., |B SAMAL GENERAL oa ADDEAL
' ABLAPL- Order Dtd. 2016-10-
46692/2026(03.07.2026 [0 o [M R SAHOO GENERAL o
' ABLAPL- Order Dtd. 2016-10-
46693/202603.07.2026 |5 "0 M R SAHOO GENERAL o

WP (C) - Order Dtd. 2026-07- |[WRIT
46695/2026|103.07.2026 25604/2012 D PATTANAIK GENERAL 01 BRANCH-8

CRLREV- Order Dtd. 2026-08-
46700/202603.07.2026 |25 © Y DAS GENERAL 03

CMP- Order Dtd. 2026-08-
46703/202603.07.2026 924/2026 A MISHRA GENERAL 03Petition,Annexure,
' CRLMC- Order Dtd. 2026-08- |CRIMINAL
46704/2026|103.07.2026 2785/2025 K N SAHOO GENERAL 03 MISC
' CRLMC- Order Dtd. 2026-08-
46705/2026|103.07.2026 1468/2026 P K MOHANTY GENERAL 03

WA- Order Dtd. 2026-07-
46707/2026103.07.2026 2579/2024 C R NAYAK GENERAL 01

WA- Order Dtd. 2026-07-
46708/202603.07.2026 1990/2024 C R NAYAK GENERAL 01

WP (C) - Order Dtd. 2026-07-
46709/202603.07.2026 |70 7 0 B DAS GENERAL o1
' WP (C) - Order Dtd. 2026-07-
46712/2026103.07.2026 19319/2026 B DAS GENERAL 01
' ABLAPL- Order Dtd. 2026-07-
46713/2026(03.07.2026 [,/ > . |G R PATRA GENERAL 09
' ABLAPL- Order Dtd. 2026-07-
46714/2026|103.07.2026 1873/2026 G R PATRA GENERAL 09

WP (C) - Order Dtd. 2026-07- |[WRIT
46716/2026|103.07.2026 8441/2026 S S SAMANTRAY |GENERAL 09 BRANCH-8

FAO- Order Dtd. 2026-07-
46719/2026103.07.2026 715/2026 D PATTANAIK GENERAL 02

CMP- Order Dtd. 2026-07-
46721/2026103.07.2026 877/2026 A SUNDARAY GENERAL 02

WP (C) - Order Dtd. 2026-07-
46724/202603.07.2026 |7 00 o K K NATH GENERAL 05

WP (C) - Order Dtd. 2026-07- |[WRIT
46727/2026(03.07.2026 | 1-occ’ 0o |A C MAHALI GENERAL o R ANCH-1

WP (C) - Order Dtd. 2019-04-
46728/2026|03.07.2026 15192/2012 SUVENDU BARIK |[GENERAL 20
l ABLAPL- HIMANSHU Order Dtd. 2026-07-
46730/202603.07.2026 |0 o0 o o nTnor GENERAL 05




CRLMA- MANOJ KUMAR Order Dtd. 2026-07-
46731/2026(03.07.2026 |70 oAl GENERAL 05
l ABLAPL- MANOJ KUMAR Order Dtd. 2026-07-
46732/2026(03.07.2026 00 GENERAL 05 BATIL-1
l ABLAPL- MANOJ KUMAR Order Dtd. 2026-07-
46733/2026(03.07.2026 |00 o GENERAL 05 BATIL-1
l CRLREV- HIMANSHU Order Dtd. 2026-07-
46734/2026(03.07.2026 |50 L RHOL GENERAL 03
. ABLAPL- MANOJ KUMAR Order Dtd. 2026-07-
46736/2026(03.07.2026 [0 0o [ GENERAL 05

CRLMC- MANOJ KUMAR Order Dtd. 2026-07-
46738/2026(03.07.2026 |7 20W0 o L GENERAL 05

FAO- Order Dtd. 2026-07-
46748/2026103.07.2026 652/2026 NIRANJAN ROUT |GENERAL 02
' FAO- Order Dtd. 2026-07-
46749/2026|103.07.2026 715/2026 NIRANJAN ROUT GENERAL 02
' FAO- Order Dtd. 2026-07-
46750/2026|103.07.2026 732/2026 NIRANJAN ROUT GENERAL 02
' FAO- Order Dtd. 2026-07-
46751/2026|103.07.2026 654/2026 NIRANJAN ROUT GENERAL 02

FAO- Order Dtd. 2026-07-
46752/2026103.07.2026 656/2026 NIRANJAN ROUT |GENERAL 02

FAO- Order Dtd. 2026-07-
46753/2026|03.07.2026 651/2026 NIRANJAN ROUT |GENERAL 02

FAO- Order Dtd. 2026-07-
46754/2026103.07.2026 653/2026 NIRANJAN ROUT |GENERAL 02

WP (C) - Order Dtd. 2025-11- |[WRIT
46755/2026(03.07.2026 | 7o 20" - |P NAYAK GENERAL 05 R ANCH-3

CMP- Order Dtd. 2022-01- |WRIT
46757/2026(03.07.2026 |- ", . |S S JENA GENERAL 03 ERANCH-S

CcMP- Order Dtd. 2021-02-
46758/2026(03.07.2026 |-, ", |S S JENA GENERAL oc

WP (C) - Order Dtd. 2023-06- |WRIT
46759/2026(03.07.2026 |7 o ", - |P N NAYAK GENERAL o8 R ANCH-1

WP (C) - Order Dtd. 9999-12- |WRIT
46760/2026(03.07.2026  |o_orc" ) oo |J DASH GENERAL 31 R ANCH-1

ABLAPL- MITHUN KUMAR Order Dtd. 2026-06-
46761/2026(03.07.2026 [ w0 e DA GENERAL o BATL-2

RFA- Order Dtd. 2012-03-
46762/2026(03.07.2026 |7/ ", o |S K NAYAK GENERAL T
46763/2026(03.07.2026 |FA-50/1949 R K BEHERA  |GENERAL 2gder Ptd. 1955-02-




CMP- Order Dtd. 2023-09- |WRIT
46764/2026(03.07.2026 |0, o |S S JENA GENERAL 3 R ANCH-S
' WP (C) - Order Dtd. 2026-06- |[WRIT
46765/2026(03.07.2026 |1 5% oD BISWAL GENERAL o R ANCHD
WP (C) - Order Dtd. 2026-06- |WRIT
46766/2026(03.07.2026 |7, 70 . |D BISWAL GENERAL o R ANCH-3
WP (C) - Order Dtd. 2021-10- |WRIT
46767/2026(03.07.2026 |1 52" o P MUDULI GENERAL 25 EANCH-1
MATA- Order Dtd. 9999-12-
46768/2026(03.07.2026 |, >°° . |[R K BARIK GENERAL T
WP (C) — Order Dtd. 2026-06-
46769/2026(03.07.2026 |1, 0007000 S K SAHU GENERAL o
WP (C) - Order Dtd. 2026-06-
46771/2026103.07.2026 14583/2026 S K SAHU GENERAL 24
' WP (C) - Order Dtd. 2026-06- |WRIT
46772/2026103.07.2026 14578/2026 S K SAHU GENERAL 24 BRANCH-2
BLAPL- Order Dtd. 9999-12-
46773/2026/03.07.2026 6067/2026 S .MOHANTY GENERAL 31 BAIL-2
WP (C) - Order Dtd. 2026-06- |WRIT
46774/2026103.07.2026 14580/2026 S K SAHU GENERAL 24 BRANCH-6
WP (C) - Order Dtd. 2026-06- |WRIT
46775/2026(03.07.2026 |70 ro’, 0o S K SAHU GENERAL o1 R ANCH-1
WRIT
WP (C) - Order Dtd. 2026-04- |BRANCH
46776/2026(03.07.2026 | 521700 oS K DAS GENERAL o (DTVISTON
BENCH-1)
WP (C) - Order Dtd. 2026-01- |WRIT
46777/2026(03.07.2026 |70 o%> o |J P KAR GENERAL g R ANCH-1
CRLMC- Order Dtd. 2026-01- |CRIMINAL
46778/2026(03.07.2026 |/-20% o |A SUNDARAY GENERAL g Mrse
CRLMC- Order Dtd. 2026-01-
46779/2026(03.07.2026 /D 7 |S P SAMANTA |GENERAL -
' ABLAPL- Order Dtd. 2026-01-
46780/2026|103.07.2026 1331/2026 S P SAMANTA GENERAL 27 BAIL-1
' FAO- Order Dtd. 2026-01-
46781/2026|03.07.2026 | Joc o0, [N K ROUT GENERAL >
WP (C) - Order Dtd. 2026-01- |WRIT
46782/2026(03.07.2026 |7 C o0, |D BISWAL GENERAL > ERANCH-€
WP (C) - Order Dtd. 2026-01- |WRIT
46783/2026(03.07.2026 |Tcoo0 o0, (B RANA GENERAL > R ANCHT
' WP (C) - Order Dtd. 2026-01- |WRIT
46784/2026(03.07.2026 |Tcoo, o0, |D BISWAL GENERAL o R ANCHT
|46785/2026(03.07.2026  |FAO- N K ROUT GENERAL Order Dtd. 2026-01-




1407/2026

27 No

1 ABLAPL- Order Dtd. 2026-06- (s
46786/2026(03.07.2026 [/ |M ROUT GENERAL 5 "
1 RSA- Order Dtd. 9999-12- |SECOND (s
46787/202603.07.2026 | " . |J SAHOO GENERAL " S PPEAL o

N I C (Software Team)



